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1 2 3 4 1 2 3 4
26. Bakewar March, 94 63.60 62. Risia Bazar March, 96 86.15
27. Lakhna -do- 43.80 63. Narendernagar -do- 240.50
28. Kulpahar -do- 81.80 64. Chamba -do- 537.80
29. Jhinjhak -do- 81.20 65. Jhalu -do- 80.50
30. Bithoor -do- 46.20 66. Adri -do- 60.30
31. Naraini -do- 54.50 67. Kaladungi -do- 121.90
32. Tirwaganj -do- 71.20 68. Atsu -do- 79.80
33. Talgram -do- 53.30 69. Hargaon -do- 83.30
34. Nawabganj -do- 8.50 Total 5858.67
35. Neotini -do- 5.70
36. Mohan do- 49.20 Statement-
37 Sandi -do- 65.00 Schemes under Low Cost Sanitation Programme
38. Pali do- 59.20 (Rs. in lakhs)
39. Islamnagar -do- 68.40 Sl. Name of Town Sanction Date Project cost
40. Singhyai Bharora -do- 86.50 1. Banda 17.7.96 565.20
41. Katra -do- 103.00 2 Badaur 17.7.96 382.97
42. Bazpur -do- 86.20 3 Moradabad 30.6.96 1298.43
43. Bilariaganj Jan. 96 64.70 4. Mathura 30.6.96 1386.11
44. Ramnagar -do- 75.70 5 Agra 30.6.96 5293.18
45. Sankargarh -do- 157.80 6 Muzaffarnagar 30.6.96 910.27
46. Ghorawal -do- 87.60 Total 9836.16
47. Sidhaur -do- 58.80
English
48. Chopan March, 96 133.50 [Englis
49. BB. Nagar -do- 68.30 Incentives to Mega Projects
1892.DR. M. JAGANNATH : Will the Minister of
50.  Daurala -do- 74.60 PLANNING & PROGRAMME IMPLEMENTATION be
51. Faridpur -do- 59.50 pleased to state :
52. Usawan -do- 72.50 (@) whether the Government propose to provide
53. Saurik -do- 81.00 special incentives to States to all mega projects as pointed
’ out in National Development Council meeting.
54. Harriya -do- 62.40
(b) if so, the criteria laid down for identifying the
55. Hariharpur -do- 63.00 mega projects; and
56. Bansgaon -do- 81.20 (c) the steps being taken in this regard ?
S7.  Bikapur -do- 101.50 THE MINISTER OF STATE OF THE MINISTRY OF
58. Sarai Akil -do- 98.98 PLANNING AND PROGRAMME IMPLEMENTATION AND
5. Dudhi MINISTER OF STATE OF THE MINISTRY OF SCIENCE
+ Dudhi -do- 156.70 AND TECHNOLOGY (SHRI YOGINDER K. ALAGH) : (a)
60. Pali -do- 63.80 to (c) In the National Development Council meeting held
on 16.1.1997, some of the Chief Ministers in their speeches
61. Oran -do- 59.00

referred to special incentives being provided by different
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States. All the central sector projects, costing Rs. 1000
crores and more are categorised as mega projects. No
decision has been taken for providing special incentives
to states for mega projects.

[Translation]

Additional Fund for Rural
Development Projects

1893.SHRI SOHAN BEER :
SHRI NAND KUMAR SAI :

Will the Minister of RURAL AREAS AND EMPLOY-
MENT be pleased to state :

(@) whether the Government of Uttar Pradesh and
Madhya Pradesh have sent any proposal to the Centre for
demanding additional funds for completion of its rural
development projects;

(b) if so, the amount of additional funds allocated
to the Government of Uttar Pradesh and Madhya Pradesh
by the Centre during the year 1996; and

(c) the details of the achievements of the projects
during the said period ?

THE MINISTER OF STATE IN THE MINISTRY OF
RURAL AREAS AND EMPLOYMENT (SHRI CHANDRADEO
PRASAD VARMA) (@) and (b) Integrated Rural
Development Programmes (IRDP), Jawahar Rozgar Yojana
(JRY) and Accelerated Rural Water Supply Programme
(ARWSP) are major rural development and employment
progarmmes being implemented by the Centre throughout
the country including the States of Uttar Pradesh and
Madhya Pradesh. During the year 1995-96, an additional
amount of Rs. 2414 lakhs and Rs. 1446.22 lakhs was
allocated to the States of Uttar Pradesh and Madhya
Pradesh respectively as against their respective demand
for additional funds for Rs. 3119 lakhs and Rs. 2372.71
lakhs under IRDP, Similarly, under ARWSP, an additional
assistance of Rs. 1200.00 lakhs were provided to Uttar
Pradesh during 1996. There was, however, no proposal
for an additional assistance under ARWSP from Madhya
Pradesh during 1996. Similarly there was no demand for
additional funds under JRY either from Uttar Pradesh or
from Madhya Pradesh.

(c) Physical achievements of these programmes
during 1995-96 are as under:-

Programme Uttar Madhya
Pradesh Pradesh

IRDP (No. of families assisted) 355916 210692
JRY(Lakh mandays generated) 1408.13 618.65

ARWSP (Population covered in 55.55 22.25
lakhs)

PHALGUNA 14, 1918 (Saka)

to Questions 186

[English]
Indira Awas Yojna

1894.SHRI T. GOPAL KRISHNA : Will the Minister of
RURAL AREAS AND EMPLOYMENT be pleased to state:

(a) the target fixed for allotment of Houses under
Indira Awas Yojana to different States during last year:

(b) the Houses allotted during the current year;

(c) the total fund sanctioned/utilised during the
above period by State Governments; and

(d) the details thereof statewise ?

THE MINISTER OF STATE IN THE MINISTRY OF
RURAL AREAS AND EMPLOYMENT (SHRI CHANDRADEO
PRASAD VARMA) : (a) The targets for construction of
houses fixed for different States under Indira Awas Yojana
during 1995-96 is as per enclosed Statement-I.

(b) The targets of houses for construction by the
States under Indira Awas Yojana for 1996-97 is as per
enclosed Statement-Il.

(c) and (d) The total funds sanctioned and utilised
under Indira Awas Yojana for 1995-96 and 1996-97 is as
per Statement-lll and IV

Statement-|

Target for Construction of Houses under Indira Awas
Yojana during 1995-96

Name of the State Target
o 2

Andhra Pradesh 87642
Arunachal Pradesh 797
Assam 25560
Bihar 217292
Goa 861
Guijarat 34501
Haryana 10846
Himachal Pradesh 2736
Jammu & Kashmir 10561
Karnataka 52133
Kerala 24624
Madhya Pradesh 113384
Maharashtra 89776
Manipur 1022
Meghalaya 1195




